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·W ALK-OUT BY INDIAN CHARGE 
D'AFFAIRES IN PEKING 

Shrlmatl Tarkeshwarl Sinha 
(Barh): Sir, this is a very unusual 
halt-hour discussion. Usually a half-
hour discussion is meant to draw the 
attention of the Government to mat-
ters not only of pubHc importance, 
but of concern to this House, 

17 hr •. 

This discussion has come after an 
earlier half-hour-discussion on the 
snme subject. Par1iamentary conven-
tions have been laid down, and it is 
very very necessary for each and 
every individual in this country to 
maintain those parliamentary con-
ventions with great seriousness and 
consideration and also with great res-
peet. When discussions are held and 
when the feeling at this House is so 
strongly expressed either in questions 
or in discussions-it may be that 
Parliament may not authorise the 
Government to change the decision-
it is understood that the Government 
should give it a serious consideration 
and do something about it. The Gov-
ernment. cannot just alford to sleep 
over it. 

As I said, this discus'o;;ion has come 
aftcr the carlicT discussion on the 
sam!' subj('ct. There was a reception, 
as you may remember, in Cairo. by 
Mr. Chou En-Ia'! and our Ambassador 
there had cabled to Indian Govern-
ment asking their permission to at-
tend that reception. Our Government 
was so ~ as to grant him per-
mission to attend ~ reception. I 
am reminded ot the question which 
speaks about the humiliation. The 
House h ... " heard it. It is in the 
Hansard of the !House. Shrl Hem 
Ba'rua asked the question and he 
mentioned in the House; 

"Information has now come that 
in A ~  thr .s~ excluded 

-Half-nn-Hour Discussion. 

the Indian delegation from the re-
ception to the members of thL' 
Alro-Asian Solidarity Council nnd 
thnt was given great publicity 
wilh a great deal of fanfare in 
the Council meeting." 

That question was answered by the 
Minister of External Affairs, the 
Prime Minister himselt, and he said, 
In answer to the question, thnt due 
consideration would be shown in fu-
ture not to commit the same folly. 
But what happened? Again our 
Charge d'Affaires in Peking had to 
undergo very sad and tragic humilia-
tion. Unfortunately, the Charge 
d,Affairs himself was not at all keen 
to attend that reception. On the earlier 
occasion, possibly, the Ambassador 
had s~  keen desire and there-
fore thry had to spend foreign ex-
change in sending cables. They had 
not the commonsense to know what 
to do nnd what not to do and there-
fore foreign exchangc was spent on 
sending cables and receiving back 
orders, which they were very happy 
to receive, to attend that function. In 
this case, we understand that the 
Indian Charge d'AlTaires was not very 
keen to attend that function. hut be-
cauSe he had to conform to the code 
of ('ondurt laid down or instructiom:; 
received from the External Affairs 
Ministry he attended that function, 
and again thf' ~  ~ 

was repeoated very viciously nnd 
mOTC' !'arcastiC'ally. India 8~ abused, 
Indin's stand was criticised not only 
was ~  voiced but India's stand 
was critici!iiiC'd in a very abusive 18n-
~  by the Chin •• e leaders. All this 
was done in orMr to humiliate India 
and to m.ke Pakistan happy because 
it came ju.·d at a time When we Wl"Te 
having a very bad time with s . ~ 

That is why I have brought this 
discussion. 1 have not been able to 
und(>Tstand the explanation given by 
the Ministry of Externa1 Affairs, thnt 
lInd("T thc.' usual ("ode of conduct or 
diplotnntir hehaviour such B thing is 
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done. orne diplomatic code of con-
duct must have some reason. The 
diplomatic code of conduct refiects 
Internal feelings, sentiments, dignity 
and respect of the country. The dIp-
lomats tnere are the anll.lassadurs 01 
tnis coulllry expressing their feelings, 
their sentiments ana their digruty 
which indla wants them to ~ss. 

They also represent the nerve scnsi-
ti veness of this country I the respect of 
this country. Therefore, any insult to 
an individual is an insult to this OOWl-
try. Now, what is the gain that we 
derive by attending such functions? 
Why is this done? By just avoiding 
those receptions we save so much of 
humiliation for this country. Other 
('uuntries have been doing so. When 
lesser occasions have demanded it, 
other countries like Uganda have done 
8U, They have refused to go and 
attend those receptions because China 
sometimes played bullying' tad-
it's with them; not that CIUZHI 
L'ummi tted aggression on the African 
countries but China hus played bully-
ing tactics with them and that it has 
become intolerable for them to a'C-
cept that kind of attitude from China. 
So, they boycotted Chinese receptiollB 
and made it known to the whole 
world. 

But here is a country which, I am 
pained to say, honours China, an 
enemy country, since Decem-ber 
1002, even though we haVe called 
China an enemy country, Since then 
there has been no improvement in 
the behaviour of China; it is still the 
sa'me; if anything it has actually gone 
(rom bad to worse, What is the code 
or conduct that we are maintainiu;.! 
with China? What is the need and 
What is the benefit to this country by 
attending those r('ceptions? I could 
understand it if our Ambassador, or 
DUr Charge d'Affaires or the personnf: 
(If the Emba5sy could ~  some in-
formation by attending thosc recep-
tions. But we know very well that 
flO information will be available in 
the Chinese receptions. in the Pakis-
tani receptions. On the other hand, 
What information could have been 

lJ ... l 

normally il\'uilablt;! would not LJe 

L.lvallull,l' 11 We WJU SUch cuntact!" 
such UPCll contacts WIth them by at-
tend.mg tH€U receptiuns. 1 have not 
U..:dl uule tu unucrstanu Its signi· 
w.:am.:e at aU CSPCCJi.1Uy when J-laruu-
ment has bt!tm conSIstently and per-
slstcnuy ~ .  that thIS Ques-
tloll sllould be considered from til" 
jXllnt 01 vIew of the dianity of this 
country. Why is it that no concern 
has been shown Lo this denland of 
Yarli.ament? 

In December 1962 We declared 
CiUlla Ull enemy country. In Febru-
ary 19H3, within SIX month .. of the 
cnmesc aggreSSion and China beine: 
ut'clarcd an eneJny country, lor the 
lil'st time our Charge d'AffaIres altend-
N1 a functIon gIven by .Mr. Chuu &11-
lill in honour of Mr. Bhutto. And 
what was the reception for'! 12,000 
sq. miles of our territory which 
Pakistan has tuken in her possession 
Illegally and called Azad Kashntir 
Was given to China with the gene-
rosIty of Pakistan and MI". Bhutto, 
alter giving that terrHory, siw:ned an 
Hlreement. This was an elated re-
ceptiun by China Lo Pakistan. We be-
came a parLy to that .by attending that 
reception when 12,000 sq. miles of 
our terri Lory went to the lop of 
China. I have never been able to re-
concile myself to this confticting at-
titUde of the External Atfain Minis-
try. 

Then, again, let u. sec what bas 
happened, I do not know whaL ill 
the lurkini softness on the part of 
ExLernal Aft'sirs Ministry to tho.e 
receptions. What is speciol about 
those receptions? I do not know. 1 
have attended some of the ~ 

receptions when We were having good 
terms with them. Nowadays I do not. 
They do not invite us; rather, they 
dan' nol invite us. I have set:!n noth-
ing new in those receptions. They arc 
rather stale receptions. I do not 
know the attraction, which the bur· 
nal Affairs Ministry finds in persi.-
tently and consistently attending 

those Chinese reception.. 
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Shri Chagla is III so a member of 
the Cabinet. 1 know Shri Swaran 
Singh well and I congratulated him 
for his performance in the United 
Nations. HIs performance was great. 
He showed that India will stand with 
dignity and that we will, if necessary, 
stand lilone and fight our battle alone. 
We will not compromiSe even if some-
body wanta to bully us. He has be-
come a great Foreign Minister since 
he has come back from the United 
Nations. Why has he not been ame 
to show the 8ame spirit, the same dig_ 
nity and same force in theBe two 
cases? Probably these cases have not 
come to his notice. I would appeal to 
him to remember that it causes great 
hurt to the dignity and prestige of 
this country. They »eftect us in a poor 
light. Any ;ndignity caused to them 
is an indignity caused to this coun-
try. The wound Is so deep that words 
do not come to heal them. 

I will "lIain come to one of the in-
cidents. Shri Challa, when he was 
at the UN, refuaed to attend a re-
ception given by Mr. Patrick Dean 
because Mr. Dean equated Pa·kistan 
and India on a communal basis. Shri 
ehagla refused to attend that recep-
tion. There was sO much effect 
<4 that refusal that many 
things were done and .probably the 
British representatives would have 
tbought twice before they would ("",T--
ment so irresponsibly again. 

His own comins out of the Security 
Council has been a:ppreciated in this 
country tremendously. He has shawn 
guts and these guts have liven so 
much prestige to this country. Even 
people, who were so critical of us, 
have been talking with a little more 
meHow voice. They know that talk-
ing to India like this i. not going to 
pay !'hem relults. 

China i. today tryinll to br.ak 
~ .  that We have been doing, 

China i. trying to break OUr relation-
ship with the Soviet UnIon; China is 
trying to break our relationship with 
AricAn countriC!S; China is trying to 
break OUr ~ s  with middle 

eastern countl'ics and we arc keeping 
a thin link with China by attending 
prominent receptiuns by China! L 
would appeal to him, through you, 
that We should make it a point thai 
till China is nil enemy country to U,i, 
there should be a lotal buycott 01 
China so far as receptions arc con-
cerned. The minimum diplomatic 

~ss s may be carried on. I am 
not one of those people who go by 
sentiment and emotions in diplomatic 
matters, but it is a cold calculated 
fact tlult it is hurting this country 
very much and very deeply. Therefore 
j would a,!>peal to him that, while 
larying on the minimum neuessary 
diplomatic relationship with China 
becnuse of some other reasons or 
with Pakistan, such formalities s ~  
be completely dispensed with. Look 
at the humiliatiOn of the person who 
attends the reception. God forbid, 
anybody should go and attend that 
reception. A person so lonely, so 
left alone, nobody bothering about 
him, no Chinese giving any attention 
to him and yet he is going to that 
reception as if he had no tea a t ~ 

home in the evening! This kind of 
humiliation and this kind of pain 
should not be caused to those people 
who are the representat;tv'es of the 
country. They are individuals and 
they have all the sensitiveness of 
human beings. Anybudy, who has 
been insulted, only can feel the pangs 
of that kind of humiliating existenlc. 
We should not cause our ss . ~ 

or Chal'gt' d'Affaires to undergo that 
kind of humiliation. 

oil ., ~  • 'Ifumii Ifo1J 
1fT 'If!l"T!IIm ~  ~  Ifo1 '!f!l"T 
'ftI!IIm I 

Sbrlmatl Tarkeshwarl Sinha: I will 
tE'll yoU another example. I was s() 
surprised that the Chin....... had the 
ch('C'kiness. They came to one of thr 
functions on the 26th January. That 
also I tind from the Questions asked 
in Parliament. Thp ChinC'5E' Tf'prl'-
~  came to attend one of the' 
functicms on the 26th Januarv at 
which ~ President was going to 
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award the Pal'am Vir Chakra to two 
widows, one of Major Thapa anj 
the olher of Major S. Singh. The 
moment they were called and were 
being given the award, the Chinese 
representative had the cheekiness and 
affront to leave that reception, It is 
not done in the diplomatic code of 
conduct. When the President of a 
State is attending 8 function, he js 
repr""enting his country on a very 
formal occasion and this thing i. not 
done. 26th January is a very, very 
solemn day for us, That is never done 
in the diplomatic code of conduct in 
the world. But why bother about per-
sons who do not have any diplomatic 
code of co"duct? We ~  certainly 
bother about ourselves. If we can 
maintain our self-respect and dignity. 
t.he world will understand u.. If we 
go on humiliating ourselves and im-
pressing upon other countries of the 
world thnt we are such a people that 
we do not have selt-r""pect and 'dig-
nity, nobody would bothpr about us. 

With these words. I appeal ~ 
again. that something should be done 
so as to avoid these mishaps in future, 

.n 1fI! fioI1I1i ('t'h:) : 'l'r, "" 
~ ~~ ~ 

lfIrt "!11F7 ,,"If 1fT W"TII' ~ '!i'T ;rtf ft' I 
~  ~~~ ~. .. .  

~ ~ ~  ~ ~ fit; or", 
~~  ~ ~ ~ 
F m- ~ I tu' ~  it ~ 
'f1'r q'T • fiI;T ~ ~ «I 

~ ~~ 
lfI'fi ~  ~ ~ it .tiT 1'l'(T\I it 'lit 
i '!"f fr-ft ~ ~ .tIT ~ 'it! .rn:it 
. ~~~ ~ ~ I :;r.-

~  ~ ~  ~ 
f...m. m >j,>T ~ .m'!!7 ~ ~ ~ 

~  ~ ~ 
~ .  mr ~  

lfoft ~ it ~ ~ .  t fit; ~ 
'Ill! ...r 1fi: ;rfr ~ r.:.n ~ TJr,1 ~ 

Dis.) 

~  ~ ~  ~  ~ ~  ~ 

ft.<n -lI1rr ~ ~ ~  m ~ ~ 
'RT ;ft;r ~  ~ ~ ~  mit 
if ~ ~~ ~ '1't, ~ ~.~ 
~ . ~ ~  
~ ~~~ 
fw, 'NT -;;it ~ w ~ ~ ,,')1;r 

~~ ~ ~~ ~ 'll'mt 
~ ~~  ? 
Shrl D. C. Sharma (Gurdaspur): 
May I know if 'the diplOll\8tic code of 
conduct to which ~  has been 
made so olten lin the floor of thi.o 
House is n written code of conduct re-
,·ogni.cod internationally or it i. a 
code of conduct which depends only 
on conventions and, if it depends on 
conventions, may I know if the dip-
lomatic code of conduct is such al 
supersedes om" national interesl or is 
meant to serve our national interest? 
Shrl S. N. Chaturvedl (Firoz.bad): 
In view of the great importance at-
tached to diplomatic propriety even 
at the cost 01 our self-respect, may I 
know how Ions are we /loina: to ex-
pose our representatives in China and 
Pakistan to insu!ts and indisnitie. and 
giving the world the impreuion that 
whatever une may do to India, India 
will not take allY action beyond Jodg-
ing protests? 

The Mtnis .... r of Ex&erDa1 Allalrs 
(Sbrl Swaran SIa,b): Mr. Depuly-
Speaker. Sir, I fully appreciate t:,p 
depth oJ fee lin,s which the han. lady 
Member has .hown on tbi. i.sue, I 
8m completely one with her in so far 
as !iientirnents 01 Indian people, senti .. 
ments ot Parliament, lientimenta of 
hon. Membt-rs of ~ Houle, in rela-
tion to China are coneerned.. We can-
nol express too strongly OUr len.e of 
indignation and OUr .ense of dilap-
pointment at the aegressive manner 
. in which the Chinese have been be-
havlnK particularly at the time of thr 
Indu-PakiKtan contljct. The hjghly 
provocative nOle, couched in very in-
sullinl! language. that WWI liven to u<; 
at that time W88 somethin. whicb is 
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not normally heard of in diplomatic 
exchange of notes even though there 
m.y be strained relations or bad re-
lations between countries. The feel-
ings of indignation and unhappiness 
on this score are fully understood by 
Government and I would like to as-
sure Shrimati Tarkeshwari Sinha and 
other hon. Members that we are fully 
conscious o'f the strong feelings that 
arc held, quite rightly, by our people 
on OUr relationship with China. 
Having said that, so far as the pre-

SL'nt incident is concerned, I would 
like to give some ,factual information. 
In the tlrst place, I would like to in-
form the hon. House that we have 
made 8 distinction between the recep-
tion Of function organised by Chinese 
Ambassadors in other capitals from 
the reception or function that might 
be organised by the Chinese Govern-
~  in Peking. 

Our instructions to our Heads of 
Missions and diplomats in other Capi-
tals are clear that they should not and 
Iwed not attend the functions that 
arc organized by Chinese Ambassadors 
in other Capitals. However, about the 
functions that are being held in China. 
we have said that our Heads of Mis-
sions-our C.D.A. or Ambassador who-
ever he might be-should normally 
attend such ,functions. 

I would like to clarify one point. I 
am giving only factual information 
which, I think. the honourable House 
would like to know. It has been 
wronglv .uggested by the lady mem-
ber and also by certain other mem-
bers on a n earlier occasion that our 
Charge d'affaires had obiected and 
had suggested that he might not be 
asked to at' end these functions. That 
i. not correet. Any diplomat func-
tioning in any Capital would normal-
ly like to have as many contacts as 
~s . It is in the national inter-
est that our Heads of Missions in any 
Capital should remain in touch with 
as many dip10mats and as many other 
people in those Capitals, as possible. 
That is the normal function of a dip-
lomat and I would strongly urge that 
we should not be influenced too much 

by our deteriorating bilateral rela-
tions. We should not create an atmos-
phere in which our diplomatic repre-
sentatives may find themselves com-
pletely cut off ,from the life there and 
to forego occasions when they can 
meet not only Chinese representatives 
but also other diplomatic representa-
tives from other countries. I would 
like to a.lsure the hon. members that 
there is no particular attraction in 
these diplomatio functions and let US 
not have this impression that the dip-
lomats are anxious or are keen to 
attend these functions; if nnythinp;, it 
is a very boring affair. 1 agree with 
Mrs. Tarkesllwari Sinha when she 
said that there was nothing particular-
ly attractive about these receptions. 
So there is a point to be borne in 
mind that it is a duty that is perform-
ed and certainly it is not a pleasure to 
attend many of these functions where 
a large number of people come; it i!=: 
not particularly pleasing to partici-
pate in these functions. 

As pointed out by the Prime Min-
ister when he intervened while reply-
ing to some of the questions when the 
main question came up before the 
House, our normal practice has been 
that OUr Charge d'affaires in Peking 
should attend those functions which 
are organized by that Government and 
there was nO suggestion either by him 
or by anyone else that he finds any 
particular difficulty in attending these 
functions. 

I would plaee another aspect before 
the House. That is, it is more honour-
able to attend and then to register 8 
strong protest in the presence of a 
gallaxy of Chinese leaders. I claim 
that It is definitely more in .favour of 
advancing our prestige and it shows 
greater courage on our part if our re-
presentative attends the function and 
8S soon as anything is said which is 
derogatory to India's honour or dig-
nity, he adopts a dignifled course of 
staging a walk-out; by that visible 
means he registers a more eft'ectivp 
protest which is noticed more both 
by the Chinese leaders and by every 
one else-maybe, aU over the world. 
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So, I maintain that it is easy to be 
away from the meetings or from the 
reception or from a banquet, but it 
require!; greater courage to be present 
there. This might itself have some 
efTect upon others, and at the point 
when anything is said which is incon-
sistent with India's honour or dignity. 
that person gets up and registers a 
protest by walking out from that 
place. That to my mind is really 
more courageous and it registers a 
greater impact and efTect upon the 
minds o.t not only the Chinese Jeaders 
but others. 

In this particular case. on the 30th 
September, as soon as the Chinese 
Premi!T was making reference to the 
So called uIr.dian aggression" on ~

Ian and to the right of "<e!f-determl-
nation for the people of Kashmir," our 
Charge d'Affaires upheld the honour 
and upheld the dignity of our coun-
try by registering a protest by walk-
ing out of that banquet in Ihe pl'e-
!':cnce of a large number of the top-
most Chinese leaders. I think that 
there could not ·be a more vivid and 
more honourable and more effective 
way of registering our protest, and 
we should be really proud of the very 
dignified behaviour of the members of 
our Mission who notwithstanding a 
great measure of awkwardness tklt 
i. entailed in stagtng a walk-out did 
have the courage and the ~ s to 
stage such a walk-out. 

Shrl Bade: Pleading the worst eaSe 
in the be.t way. 

Shri Swann 8\DJh: I am grateful 
10 Ihr hon. Member that at any rate 
the way of dealln, with It appeal. to 
him, and if he IJI a little more respon-
sive he will certainly ftnd that the way 
the albin are being conducted Is 
really not, omethlng about which the 

~  or thp country should have any 
regrets. 

Our relationship with China is what 
all of ~ know, and we have to tunc--
I ion in the varioUII; fleld!i and in the 

~ intcrnational forums: It will 
not be in OUr nationRI intere:clt kl ron 
away from the points of conLu.ct or 

Des.) 

thc' points Of confrontation: we shall 
have to meet th!" Chinese in the inter-
national field and in the diplomatil' 
field and even wh("re our soldiers arc 
facing the Chinese soldiers, This is 
a type of confrontation not of our 
seeking but forced on USj and in this 
whole atmosphere, we have to safe-
guard our honour and dignity and 
hold fast to our position and to put 
up resistance rather than l'un awuy 
, from resistance, 

So. I would urge Ihat we should 
view this problem in the true s ~

tive and shouold not be carried away 
too mUch by emotion, 

The question tbell asked was wh<,-
ther it was in our national interest to 
do so. I havE' given very careful ('on .. 
sideration and for a variety of reason!ll, 
including those whkh I have mention-
ed just a .~ whilp ago, the ~  

important one being the apport unit.y 
to establish contacts, I feel that it ~ 

in our national inh.'rest to do so; the 
opportunity Qf establishing .. ~ 

is to our national interests also, OUI' 
registration of a protest by a dignified 
walk-out is definitelv in our inter(>st 
and enhances our ~ 8  and W(' 
should not have any other view in this 
respect. 

Then, mention has been made about 
!'lome other importRnt leaden not at-
tending reception::;. This is nol un-
common in several receptions, Even 
at the lasl UN General Assembly. I 
myself did not attend a large number 
of receptions, particularly the ont·'" 
held by those in regard 10 whom I 
thought that their attitude was partl-
san and not objective; 1 did not have 
any hesilation in attending tho.e func-
tions which were organised in other 
capital. by the Ambassador. OT by 
the Ministers in those countries. But 
we should try to make a clt'!ar dis-
tinction between reccptlons by other 
diplomats or Ministers in l·ftpif.Al!' 
other thon the ~  hrHdquilr-
Ie., 10 which thl' diplomat fro", Inrll" 
, i!'l lu"rrNiitcd. ~~ ~ will flnrl 
himself in almost ctJrnplete ~  
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and will have no opportunities of 
meeting others. 

It was mentioned by Shrimati Tar-
keshwari Sinha that the Chinese 
would not be paying attention and he 
would be completely alone and forlorn. 
That is not correct. These are .func-
tions where representatives from all 
the countries accredited there are In-
vited in large numbers Bnd there are 
large numbers of opportunities which 
I would like to say are not as frequent 
as in a society like ours. If there are 
some ~s of contacts we 
should make use of them. ' 

Sh.rlmatl Tarkeshwari Sinha: What 
said was that they were disowned 
by the hosts. 

Shri Swaran Sinrh: If they were 
disowned, they would not have been 
invited. The fart lhat lhey are invit-
ed shows that they are not disowned. 

Shri Madhu Limayl' askC'd whether 

we an'" propo"ing to break off diplo-
matic relations with Chinn. That is 
a matte!' about which I hnvc said more 
than onCE" that  that is not Our inten-
tion. His second question was whe-
ther it is our intention to meet aggres-
sion by China Bnd whether we arc 
determined to defend our indepen-
dence and territorial integrity. I need 
hardly repeat whot has been staled 
here on the floor of the House in very 
categorical terms both by the Prime 
Minister Bnd by the Df'fence Minister, 
and there was no necesc;;ity to put such 
a question. It is the norma] function. 
normal responsihility. a responsibility 
which Government knows is squarely 
theirs. and they have to carry that 
respon<ibilit" or defending the terri-
torial integrity of our country, 

Shri D. C. Sharma put three ques-
tions. He asked whether there is any 
writtc-n eode of conduct. There is ~ 
such written code of conduct. This 
is all bosed on the normal conven-
tions, and it depends upon the aSSeSS-
ment that earh country makes keep-
ing in view its own national interest. 
OUf national interest is our foremost 

consideration and we should not do 
anything merely as a sort of com-
pliance with some code if it does not 
fit in with aUf own national interest. 
That we should always keep in mind. 
But in this particular case, our natio-
nal interest does not in any way come 
in contliet with the international con-
vention On this issue. 

Shri Chaturvedi asked how long is 
it our intention to expose our dipla-
mats to these insults. There is no 
question of exposing our diplomats to 
insults; it is the function of diplomat!!! 
representing any country to face both 
pleasant situations and' also unplea-
sant ones. Really, the capacity re-
quired of a diplomat to face an un-
pleasant situation and to function 
effectively in an atmosphere where 
there is not great understanding of 
his case is even of a higher order, and 
requires a beller judgment-his capa-
city to lake the right dccision at the 
right moment, when he does nol 
know what is going to happen, what 
is going to b(' the type of speech that 
is going to be delivered. For him to 
react according to the:! situation calls 
for a high degree of acumen, courage 
and ex!'erience. And I am Very glad 
10 !!!ay that our present Charge 
d'Affaires in China has carried lh" 
respon"ibility with great credit, and 
we are 9roud of his functioning thel'C. 
Il is wrong to suggest that he has 
said thai he is facing a great difficulty 
Hnd therefore, he should be saved this 
inconvenience of attending these func-
tions. I do not know wherefrom hon. 
Membprs have carried that imJ;lreS9ion. 
He is one of our very experienced and 
very suave diplomah: at the same 
time, he is a very determined diplo-
mat: he ir-; functioning there in such 
a manner as to keep India's honour 
and dignity high. He has discharged 
his duties well. 

17'35 hI'S. 

~  Lok SahlI a the>" ndjrru.nlC'd till 
Elc'l't:'n of Ow Clo("k on T1U>sdtul. N(r'Il-

emb",. 30, 1965/Agrnhnllana 9. 1887 
(Sakal. 
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